
.A.No.73/04 

ORDERS OF THE TRIBUNAL 

Cder dabed: 09.03.2006 

NOTES OF THE REGISTRY 

M.A.144/06 hts been filed an behalf 

f the Applicant seeking mo1ification of 

the order dated 04,09.2004. A c opy of the 

said Misc. Application No. 144/06 has been 

served on Mr • C. it .Mi shra, L,d • C ounse 1 appear 

ing for the Rai1rays in Court tcday. A copy 

of the same has, hoaver, not been served 

on the C oun se 1 for Re sp ond nt NO • 3 • The 

Advocate for the Applicant, by filing a 

memorandum, has prayed not to press this 

M.A. 144/06. 

Having heard Mr • 3.K .Joshi, Id • Counsel 

appearing for the Applicant and Mr. C.t. 

Mishra, IiI. Counsel appearing for the 

Rajjwars, this Misc. Application NO. 144/06 

Is hereby dismissed being not pressed. 

send copies of.t3der to the 

Applicant and all the Respondents in bhe 
11 .11 

addressgiven in the (ricinal APplication. 

Copies of this Misc. Application No.144/06 

be 3rit to the aespondent Nos. 2 and 3, 
1900 

along with the c opie s of this order. 

Free copies of this order be also given 

to Mr • S .1C .Joshi, Id • C ounse 1 appearing for 

the Applicant and to Mr • C . .Mishra, We 

Counse 1 appearincr for the Railways. 	( 

(Jud ic Ia 1) 


